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(b) to (d). The above programmes 
are ~w  from time to time through 
monthly, quarterly and annual progress 
reports as well as by field visits by senior 
officers of the Ministry. Apart from these 
periodical review reports, special 
evaluation studies in the form of 
Concurrent Evaluation are also carried 
OL:t from time to time with the help of 
private independent research institutions! 
organisations. Based on the findings of 
these evaluation studies, necessary 
corrective measures are taken to improve 
the implementation of these programmes. 

Submarine Killer 

2278. DR. SUDHIR RAY: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the Government have 
opted out from manufacturing HDW-
Submarine to Submarine Killer (SSK) 
boats at the Mazagaon docks; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
MALLIKARJUN): (a) No, Sir. 

(b) Does not arise. 

[T rans/ation! 

DDA FlatsJPlots to MP's 

2279. DR. SAKSHIJI: Will the 
Minister of URBAN DEVELOPMENT be 
pleased to state: 

(a) whether the Government have 
allotted DDA flats or plots to the Members 
of Parliament on priority basis during the 
last two years; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES 
(SHRI PK THUNGON): (a) and (b). The 
DDA has reported that no flat/plot has 
been allotted to Members of Parliament 
on priority basis during the last two years. 
However, three MPs have been given 
flats on out-of-turn basis in accordance 
with out-of-tu!n allotment guidelines. 

[English] 

No Industry Districts 

2280. SHRI NURUL ISLAM: Will the 
PRIME MINISTER be pleased to state: 

(a) the names of 'No-Industry 
Districts' in Assam; 

(b) the steps taken by the 
Government for industrial development of 
these districts; 

(c) the types of industrial units set 
up so far or proposed to be set up in 
these districts after the implementation of 
the New Industrial Policy; and 

(d) the number of industrial licences 
issued for setting up of industries in the 
State during the last three years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY 
(DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT AND DEPARTMENT 
OF HEAVY INDUSTRY) (SHRIMATI 
KRISHNA SAHI): (a) Lakhimpur and 
North Cachar Hills have been declared as 
'No Industry Districts'. 




